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been detailed to contact each indivi-
dual family for rendering ~nJ ass is-
tilnce n.'quired by them. Other agen .. 
cies undertaking this work ore the 
Central Social Welfare Board and tile 
Citizens Cl"ntral Council with its units 
at State and District levels. 

Reconstltutlon Of Prime Minister'. 
Secretariat 

1215. 8hrl Dharmallnram: Will the 
Prime Minister be pleased '0 state: 

(a) whether it is 8 fact that the 
reconstitution of the Prime Minister's 
Secretariat is under consideration: 

(b) if so, the broad changes that 
are likely to be made; and 

(c) when the final decision Is likely 
to be taken in the matter? 

The Prime Minister aDd Mlnls1er or 
Atomic Enerey (Sbrtmati bullra 
Gandhi): (a) to (c). No major 
changes are contemplated, exeept that 
It has been decided to strengthen the 
Secretariat to den I more auequateJv 
with the press and public. 

Govel'llll1enl Advertisement. \Jl Kerala 

1%16. Shrl P. Kunhn: Will the 
Minister of Informatlon and _.-
eastlnr be pleased to state: 

(a) the name of the Department 
concerned responsible for giving Gov-
ernment advertisements to the news-
papers and periodicals in Kerala; 

(b) the criterion for deciding the 
media chosen for advertisements; 

(c) whether Government will lay 
O!l the Table the liat of paper. and 
respective audited circulation and 
the charges actually paid to them 
for advertisements Inserted In li1M-e5 
and 1985-88; 

(d) whether any deserving DeWS-
papers as per circulation criterion 
lila been dropped out of the Hilt of 
recognised media; and 

(e) If 10, why! 
The MbIIIIII!r or lDlonna&JoJl aa4 
~ (Smot..., Bahadur): (a) 
The Directorate of Advertising and 
Vbual Publicity Issue advertbemenb 

on behalf of the various Ministnps of 
the Government of India and Ulf'ir 
Attached and Subordinate omce" (ex-
cepting Railways) to newspapers ana 
periodical~ in Kerala also as and wh~n 
required. State Government ollvcl'-
tisements arc not issued by the Direc-
torate. 

(b) b. selecting newspapers Qne! 
periodic.-als for Government of Ind1a 
advertisements due regard is paid to: 

(a) effet"tive circulation; 
(b) regularity in publication; 
(c) class of readership; 
(d) adherence to accepted stand-

ards of journalistic ethics; ann 
(e) other factors such as produc-

tion standard" the lan~uaore 
and area" intended to be 
covered. 

(C') The list of publications wah the 
required particular, is placed on the 
Table of the House. [Placed in Llb-
rarl/. See No. LT-5612/88). 

(d) and (e). CireuI ation is no doubt 
an important factOr but it is not tne 
sole criterion in the ielection of new!· 
papers for Government of India act· 
vertisements, because advertisements 
are withheld from nt!wspapcTs ana 
periodicals which indulge in virulent 
and persistent propaganda inclUng 
communal hatred and violence whicb 
offend U", socially a~cepted conven-
tion. of public decency and morab. 
which go against the basic national In-
terests, and those whlch fall below tne 
accepted Journalistic standard. and 
could be desribed as the ''fellow 
press". 

aeqalrementll 01 Der .... ee .. twIaI 
1111. SIIlf, Sbl .. Chara1l 0,,: Will 

the MInIster of Defenee be pleased to 
lltate: 

(a) the estimated requi........,ta of 
def....,. material In 1982-83, 1888-"-
1~5 and 1~; 

(b) how much has been met by 
Internal defence production U\4 how 
much by Imports in each year; 




